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119 Written Answers [ RATYA SABHA ] to Questions 120

Inclusion of Washermen in the List of
SO/S’I_‘ in Madhya Pradesh

398. SHRI ATAL BIHAR]I VAJ-
PAYEE: Will the Minister of W¥EL-
FARE be pleased to state:

(a) whether it is 3 fact that wash-

" ermen living in three districts of

Madhya Pradesh ie, ‘Rai-Sen, Sihor,
and Bhopal have been placed in the
category of Scheduled Castes;

(b) whether it is. also a fact that
Washermen living in the rest of 42
districts of Madhya Pradesh have
been deprived of being declared as
scheduled Castes; :

(c) whether the washermen living
in other districts are also proposed to
be declared as Scheduled Castes; if
80, by when; and

BRE]

(d) whether any representations
have recently been received from
any  washermen associationg and
others to consider their case of be-
ing included in the Scheduleq Castes
list favourably; if so, whatl is Govern-
ment’s reaction thereto? .

THE DEPUTY MINISTER IN THE
MINISTRY OF WELFARE (SHRY
MATI SUMATI ORAON): (a) and
(b) Dhobi community have
been included in the list
of Scheduled Castes only in three
districts of Madhya Pradesh i.e. Bho-
pal, Raisen and Sehore. In other parts
of the State, they have not been in-
cluded in the list of Scheduled Cas-
tes, -

{c) and (d) Cerlain representa-
tions have been received regarding
inclusion of Dhobi community in the
list of Scheduled Castes in wholé of
Madhya Pradesh, AN the represénta-
tions will .be considered before a com-
prehensive proposal for amending the
sty ig brought before Parliament.
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